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ny Law Tribunal

mﬁ;’ﬂfia Bench
Allshabad

63(ND)/2016

OF THE HEARING OF ALLAHABAD
¥ LAW TRIBUNAL ON 22.11.2016.

NAME OF THE COMPANY: Pratik Batwardhan & Anr.

M/s Sh
SECTION OF THE COMPANIES ACT
5l. No. Name
1. Ablaclak S vees

2. Ve dﬂﬂf \i—Lferlllh.e

Vs,
fi Tej Kumar Press Pvt. Ltd. & Ors.
u/s 397-398 of Companies Act, 1956.
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Order dated 23 11,2016

cr

. 634(ND) 2016 Pratik
Shri Tej Kumar Press

atwaridlian & Anr. Vs, M
. Ltd & Ors,

On letter by Learned Coursel for Respondent in CP 14/2015

and CP 63/2016 and for the Pe

litioner in CA 5 in CP 81/2014,

matters are ordered to be listed or 14.12.2016.

List on 14.12.2016.

SH.V.!

-~

f&."fﬂm{mx (Judicial Member)

SH. H.F

Dated 22,11.2016

CHATURVEDI (Judicial Member)




